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{a) the names of railway projects sanctioned by the Ministry for

Uttarakhand, during last three years;
{b) the details of funds allocated and spent thereon, so far, project-wise;

{c) the details of delay occurred in implementation/completion of these

projects and the reasons therefor; and

{d) the steps being taken by Government to complete these projects at the

earliest?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.JI.
SURYA PRAKASH REDDY): (a) Rishikesh-Karanprayag new line work has been
sanctioned in Railway Budget 2010-11.

(b) An expenditure of Rs. 1.0 crore has been incurred on the project till
31.03.2012. An outlay of Rs. 30 crore has been provided to the work for 2012-13.

{c) and (d) Rishikesh-Karanprayag new line project has not been delayed The
work has been entrusted to Rail Vikas Nigam Limited (RVNL) for its speedy

execution.
Crime and safety concerns under SCR

918. SHRI NANDI YELLIAH: Will the Minister of RAILWAYS be pleased to
state:

{a) whether Railway Protection Force had alerted South Central Railway
(SCR) authorities several months ago about the rising crime and safety concems

on trains running on Delhi-Chennai route; and

{b) the full details of various actions taken so far and various steps to be
undertaken n the immediate future to curb this menace of safety concem in trains,

especially running under and through SCR?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.I.
SURYA PRAKASH REDDY): (a) and (b) Yes, Sir The Railway Protection Force had
alerted South Central Railway authorities to coordinate with the Government Railway
Police and Local Police authorities to check rising trend of passenger offences in
South Central Railway jurisdiction as prevention of crime against travelling
passengers, registration of cases, their investigation and maintenance of law and
order in Railway premises as well as on running trains are the statutory
responsibility of the State Governments concerned, which they discharge through
their Government Railway Police (GRP). However, there is no serious issue of cnme

and safety concerns on trains running on Delhi-Chennai route.
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The following steps are being taken to curb the menace of crime in South

Central Railway:

. Vulnerable trains are being escorted by Railway Protection Force and

Government Railway Police in the affected section.

. Close surveillance is kept through CCTV networks against the suspected

persons at important railway stations.

. Joint teams of Railway Protection Force and Government Railway Police

are formed to nab the criminals involved.

. Regular coordination meetings with Government Railway Police and Civil
Police are being held by Railway administration to review the crime

situation and to take further steps to control crime against passengers.
Blackmarketing of Tatkal tickets

T919. SHRIMATT MAYA SINGH: Will the Minister of RAILWAYS be pleased

to state:

{a) whether it is a fact that many railway employvees of various Zones have
been found guilty of blackmarketing of Tatkal tickets who used to black the tickets

in collusion with private agents;
{by the details of steps taken to check the blackmarketing of Tatkal tickets;

{c) the number of authorized agents against whom action has been taken till
date and the number of railway employees found involved in this misdeed during

investigation;

{d) whether blackmarketing of Tatkal tickets is possible without involvement

of railway employees; and
{e) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.J.
SURYA PRAKASH REDDY): (a) Some cases of irregularities in issuing of Tatkal
tickets, with or without conmvance of Railway staff, have been reported. However,
since, at present, passengers travelling on Tatkal Tickets are required to show the
prescribed proof of identity (in original) as indicated on the ticket during the

journey, the scope of misuse of Tatkal scheme has been drastically reduced.

TOriginal notice of the question was received in Hindi.



